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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYCERABAL BENCH

AT HYDERABAD
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O.2. 30/97, ' Dt. of Decisiop : 11-3-97,

V. Ramakrishnaiah .« Applicant|

Vs

1. The Administrative Cfficer-II (Recruitment),
Dept. of Space, Indian Space Research
Organisaticn, Shar Centre, Sriharikota
Range (PO)«524 124, Nellore District,

A.P. .

2. The District Employment Officer,
District Employment Exchamge,

Nellore, : n .o Respondent%.

Counsel for the applicant

as

Counsel for the respondents

CCRAM :

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ATMN.)

THE HON*BLE SHRI B.S., JAI PARAMESHWAR : MEMBER (JUDL.)

_\i}%”/,//_ .

)

Mr.E.lakshma Reddy

Mr.V.Rajeswara Raoc,Addl.CGSC.
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ORAL ORDER (PER HCON'BLE SHRi R. RANGARAJAN : MEMBER (ADMN.)

Heard Mr.P.M.Srinivasa Rao for Mr.S.Lakshqa Re

My

learned ccunsel for the applicant and
learned counsel for the respondents.

2.

7
In para~4 of the interim order P direction was given

respondent authorities to admit the applicant for Ehe

V.Rageswara Rfo.

1dy,

An interim order was issued in this OA by order dt.15-1-97,

to the

Interview

but he should not be offered g@ appointment for the said post if
rd

selected until further crders, It is further observed ¢
applicant is not selected this CA autbmatically stands
The learned counsel for the responcdents teday addr?ssed
to the Deputy Registrar stating that the applicant was
to appear for the interview for the said post on 17-1-9

he was not found suitable by the selection committee for

postl He also'produced an affidavit signed by the Head

Percsonnel and General Administration of the respondents

rd

hat the
L.

dismissed,
5§ letter
allowed

7. However
the said
of the

organi=-

sation wherein it is stated that the applicant was allqwéa for

the interview on 13=1-97 for the post of DradesmanTA (F
by the selection committee and he was not found suitabl
cald post.

3. This—may—be, a
et S

if hatis not found suitable for the said post by the se

lready observed,that théy OA stands

committee. As he is not found suitable order already p
the OA stands dismissed holds geod.
further order ie necessary in this letter. The OA is 4

Yo costs,

YQ:%%.S. JA ESHWAR)

BER(JUDL.)

MEM2CR

W- 247 * Dated : The 11th March_1397._

Tpictated in the Open Court)
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dismissed
lection
rssed that
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no

ismissed,
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The Administrative OPficer-II(Recruitment),
Dept.' of Spaca, Indian Space Ressarch Organisation,
shar Centre, Sriharikota Range,(P0), Nellore District.

The District Employment MPPicer, District Employment
Exchange, Nellore, '
One copy to Mr.S.lakshma Reddy, Ad.ocate,CAT,Hyderabad.,

One copy to Mr.?.Rajesuara Rag, Addl.C&SC, AT,Hydersbd,
One copy to D,R(R), CAT,Hydsrabad) ) |

One duplicate copy.
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